PROFARMA FOR DECLARATION OF ASSETS
(As On 31.03.2012)
Name of Officer (in Full) :- Mukesh Kumar Patre
Date of Birth :- 23.10.,1979 . .
rreseit post hizid i~ Civil Judge Class-!, Chirimiri, Dist. Koriya, C.G.

Inmovable Property . . -

How atguired ? Whether by purchase
lease imorlzage, inheritance, gift of
otherwise wit' details of persons from
whoim acquired

Name of Distiizt, Sub- . if not in own name, state in whose
Divisizn, Taluka and Village Name and details of property name heid and his/her relationship
in wiioh property is situated o the Govt. Servant

Housing and other Land . .
Buildings ~an
i 1 2 3. . n e 5
. . . Under Coniruction . " . Purchzsiig “iot in Under Contrction
viL.P. City m»m_%. RaIT | ouse in 1500 S.F. Nil g mam <&_«M Patre house =y Home Lone To HDFC Bank
T . Plot -~ (14 £0 lac) Ac. No. 604274909

Mobable Property (Valued Above 25,000/- of Rs.)

Name of Articles One Maruti $00 Car (2008)

Jewellary (Lump Sum)

Jewellary (worth Rs) 60,000/~ 1housend Rs.




Shares/Debentures
Name of 1ssuing Company Nos. of Shares
. - . Nil Nil
n o . Life Insurance ®olicy & Others
i "Name o issuiny Comsany o - ALwnout
LIC. _ 25,000/~ _
. Bank Deposites/Securities & Investments
Name Of Bank Amount
..... 1 3
[1° Fis»z Dew: Nil — Nil
CURTER E T CF.I Munceli AIT: No. 30691721691 | Mungi 1,80,000/-
R !- Nil _ . Nil -
i __Diet. Ceurt. Baikunthpur, Koriya Baixnihpur. C.G. 2,42,700/-
e Nil Nil Nil
Lither . Post Office Premium 1000/- Pe~ month Raipur, C.G. 55,000/

In Cacz where it s nct possible to 2ssess tnc value moocﬁmﬁm_,\ the approsimate value in qm_m.n_c.... to present condition mey be indicated

Ncte:- The mxwmﬁnﬁ.,uoo_mqmﬁ_o: of ssets is subject to Provisions of C.G. Sivil Services AOosacQ Kules 1965.

\gae ot

(Mu’esh K
Civil Judge Class-I
Chirimiri, Dist. Korlya, C.G.



